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AN HON. MEMBER; If the Government
continues.

SHRI S. B. CHAVAN: What is the point in
saying all kinds of things when you know, as
a matter of fact, that you will not he in a
positon to implement any of these things?

Earlier, 1 raised thig point. I am sure,
everybody will appreciate it. The hon.
Minister Mr. Paswan, gave an assurance that a
Constitution (Amendment) Bill would be
introduced in the House and the right to work
would be guaranteed under the Constitution.
Mr. Dipen Ghosh is aware of this. At that
time, when I asked, he said 'No, this is a
dilution of the understanding that we had with
the Janata Dal Government. In the President's
Address, it ha, been stated'.

Now, a Constitution (Amendment) Bill in
this regard is to be brought 'forward.
According to Mr'.' Paswan I have not myself
calculated it — the amount would come to Rs-
69,000 crores. Rs. 69,000 crores! Mr. Madhu
Dandavate says 'No, in one year, we cannot
possibly do it; it will be phased out over three-
four years'. Very good. Even on that basis,
where does he want to start? In the drought
prone areas and in areas where the
concentration of agricultural workers is more.
These are the two areas where he would like
to start this programme. This is not going to
be duplication of the drought-prone area
programme. This is beyond the DPAP. They
will have to provide work to all these people.
Do you understand what is going to b, the fin-
ancial implication of starting this kind of
scheme? After you amend the Constitution,
guaranteeing this as a kind of fundamental
right, people would ask for work. I do not
know what limitations are going to be worked
out. Everybody will be entitled to this right
and it will certainly be justiciable. Everybody
will be e*titled to f?0 to court and have this
right enforced. Everybody \yill be entitled to
get work. They will say 'If you are
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not going to provide us with work, you will
have to pay us compensation for the same'. J
am sure, before making the statement, he
must have thought over the matter as to what
would be the implications of the promise
which he is making. I do not think anybody
seemy to have worked out implications of this
measure. On the spur of the moment, they an-
nounce schemes and say that they are going to
do this, that and the other. It is part of your
election manifesto. It is also mentioned in the
President's Address. Therefore, how, you
have hardly any option. Then, you complain
that the deficit financing is on the increase.

These are non-Plan expenditures. You are
adding one thing more. Your schemes
involving non-Plan expenditure are on the
increase on the one hand. One the other, you
are sending a circular to all the Ministries that
they will have to reduce their expenditure by
10 per cent. Non-Plan expenditure consists of
payment of interest, food and fertiliser
subsidies, defence expenditure, administrative
expenditure and the assistance given to the
State Governments. These are the five items
which are covered wunder non-Plan
expenditure. Now; if 10 per cent saving is to
be effected whether it iy Plan or non Plan it is
a matter for the administrative Ministries. So
far as the payment of salaries and other
allowances is concerned almost every three or
four months you have to pay additiona' in.
stalments of dearness allowance You have
provided only Rs. 1000 crores in the Budget
for this purpose. But even one instalment
would mean Rs. 300— 350 crores.

So, it is going to be a huge amount. By the
nature of the scheme itself your provision is
insufficient. So, your deficit is bound to
increase. Added to that these are the new
schemes which you go on announcing
without providing for the same and still you
would like everybody to believe that you are
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doing to contain the deficit and thereby see
that the economy is brought on a proper keel.

Commission was at
the position obtaining
As Vajpayeeji said very
Electricity Boards,
they are in the red. The Road Trans
port  Corporations, they are, making
huge losses. The entire capital which
was put in® it has totally gone out.
There is hardly anything left and still
we are  continuing with this kind of
Boards. Government is trying to give
them a budgetary support. There af
ter, if you see the working of the pub-
lice section undertakings of the Cen
tral Government and the State
Governments taken together,
the amount of loss that they are
sustaining is of a very huge order.

The Finance
pains to explain
in the States.
correctly, all the

So, taken  together the  deficit fin
ancing that we are talking about,
there is hardly any possibility of im
proving the economic situation. That
is how the Finance Commission has
also said about implementation of the
recommendations. It is on page 64 of
the Finance Commission's  Report

wherei, it is said that "particular kind
o'f discipline will have to be followed
tf these recommendatons are to be
properly implemented". 1 have the
report with me here.

But we are fully aware that these unpleasant
decisions will have to be taken. There are no
soft option available to us. Very hard decisions
are required to be taken. The potential is there.
There can be no doubt about it. But I do not
think that the present Government is in a
position to take any such hard decisions, If
you do not take those decisions, you cannot
talk in terms of reducing the prices which are
now spirally sky high. There is hardly any
possibility—from a pessimistic point of view
because I cannot help it—because the kind of
Government that we have today, it is
impossible for them to take a normal decision.
These are very hard decisions and in a
disciplined atmosphere you will have to
implement them. No administrative Ministry
would like to

[RAJYA SABHA]

Price situation 236

take such a decision. Even in the Consultative
Committee we were talking about the steps
taken by the Petroleum Ministry in order to
reduce the consumption of petrol and diesel.
He saijj that 20 per cent reduction we have
asked them to effect.

SHRI JAGESH DESAI: Railways also.

SHRI S. B. CHAVAN: Yes, Railways 10 per
cent and all the administrative Ministries 20
per cent.  The total consumption of petrol
products including the petrol and diesel by
Government alone comes to almost
50 per cent of the entire consumption What
is the saving that they would like to effect? It
is 2.5 or 2.8 million tonnes of oil. If the
Government itself is really serious about
implementing the decisions, what is the
mechanism that you have, tb monitor this kind
of system?  Certainly, it is a very difficult
task. No administrative Ministry is i, a mood to
effect this kind of a reduction. But, Mr.
Gurupadaswamy is bound to go on repeating
letters after letters. Those letters, I do not
think, are going to be of such importance that
your letter is going to be implemented by the
administrative Ministry.  Ultimately, a point
will come where everybody will say that this is
beyond us, we cannot possibly do this. Added
to this difficulty, now there are two factors
involved. One is the OPEC countries' decision
to increase the price by 2 dollars per barrel and
with the conflict to I"q and Kuwait if the
agreements are not honoured and if spot
purchases have to be effected to .....................
then the price quoted will be beyond 20
dollars per barrel—or might be about 21—24
dollars. What is the kind of free foreign
exchange available with you? It was 6,800
crores in 1989-90 and now the requirement
seems to be about 8,800 crores or so. The
Finance Ministry is asking them to keep it
within 6.800. But within 6.200 crores, they
find it extremely difficult to implement the
same. Now with this price rise."

SHRI M. S. GURUPADASWAMY: It is
6.400 crores
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SHRI S. B. CHAVAN: If these two new
factors have tb be taken into account, then, of
course, it is anybody's guess as to how you
are going to face this situation of oil crisis in
India. Almost 50 to 59 per cent of our
requirement of oil i; met domestically. The
rest of it we have to import, and import at ,
very high cost. Where are the resources
available with us? We do not have the money
and it is going to be extremely difficult to face
this kind of a situation. Certainly, we would
like to understand from the Government what
is the plan of action that they have in view.
Merely saying that it is not going to have any
effect on our oil production or oil situation as
it is obtaining in the country is not going to
satisfy anyone. At least, I have no doubt in
my mind that you are going to face a
tremendous amout of difficulty in meeting
this kind of a situation which is beyond your
control. You cannot help it. The Finance
Ministry will not be in a position to give you
foreign exchange and you will have to meet
the requirements °f the people. How you are
going to meet this is a point on which
certainly, as a layman, I would like to be
informed and enlightened.

SHRI M. S. GURUPADASWAMY: I
appreciate the argument made by my friend,
and he is right. I would like him to elaborate a
little more. I am requesting him. It is a very
serious matter. I appreciate his argument.
There is no question of denying the fact that
the crisis is gb-ing to be very very large in
future. I would like him to elaborate his argu-
ment and tell us what steps could be taken in
the circumstances so that we can have the
benefit of his advice.

SHRI S. B. CHAVAN: Mr. Guru-
padaswamy, I have no objection to privately
discussing with you. But I cannot be in your
position to suggest that these are th, measures
that you should adopt tomorrow. That is why
when you promised, I am sure you must be
having in view the situation as it was
prevailing and knowing full
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well that this wag the situaton, you hav,
promised that you will reduce the prices.

PROF. SOURENDRA BHATTA-
CHARIJEE (West Bengal): That would be
constructive criticism on your part.

SHRI S. B. CHAVAN: Very good, as if
we are the only people left for giving
constructive suggestions. There is nothing
from your side, I believe.

PROF. SOURENDRA BHATTA-
CHARIJEE: From this side, everything will
come.

SHRI P. SHIV SHANKER (Gujarat) ;
You have to find another Bombay High.

SHRI S. B. CHAVAN: That is a
long-term  measure. So far as me
dium-term measures are concerned, at
least I do not find any way out un
less you were to come out with a defi
nite plan of action and give an assu
rance to the people at large that you
mean business on this and you are
going to implement the decisions that
we are putting before you. That has
to be started with the Government it
self. After that, certainly you have
the right to go to other people and
tell them, "we have followed this
discipline, now it is your turn; Yyou
have to follow the same". I am sure
the people will be able to cooperate
with you provided they are convinced
that whatever was expected of the
Government has been done fully and
' thereafter you are approaching the
pteople. That kind of a situation will
have to be considered by the Gov
ernment. And there is hardly any
time. You are running short of time
and I am sure you will be applying
your mind very seriously and you will
come before this Parliament to tell us
as to what is that you would like to
do in this matter. Now, Madam. [/
would like to again request my friend.
Prof. Madhu Dandavate, because 1
have heard him in, what they call,
"Open House" or "Khula Manch" over
the T.V {Interruptions) ...
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SHRI JAGESH DESALI: It was a fraud.

SHRI S. B. CHAVAN: Therein he was all
along saying when that lady asked him the
question... (Interruptions) ... You were not
there and I did not want to trouble Mr. Anil
Shastri...

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): You are talking
about th, lady on the T.V., no?

SHRI JAGESH DESAI: About industry
and agriculture, M'r. Vajpayee has replied.

SHRI S. B. CHAVAN: In spite of your
very light-hearted reference to that lady, you
cannot evade the question in the House. You
have evaded the question there, but you have
to answer the question here in the House. It
was publicized for almost a week on the TV
that in spite of the coffers being empty, you
had taken a decision to waive loans. The
question was about that. I was myself very
keen to find out what Prof. Madhu Dandavate
had to say on the TV, in order to find out
hoWj though the coffers are empty, he is
going to provide this kind of a waiver. For
almost 45 minutes I heard everything except
this; there was nothing about it. Again the
same old story: this is a legacy; there was
deficit financing, this and that. The same old
story which is being repeated day in and day
out, ad nauseam, without giving their own
plan of action and just passing the blame on to
others and playing safe. I don't think it is
ultimately going to help us. 1 was just
referring to the loan waiver scheme. Since you
were not there, [ am sorry, i had to repent that
point.

PROF. MADHU DANDAVATE: I know
what you want to say.

SHRI S. B. CHAVAN: I was saying about
the judgement of the Madhya Pradesh High
Court and the stay order they have granted.
No credit
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for those cultivators who have defaulted
money has not been deposited by the State
Government! And you were now pleased to
state....

SHRI PRAMOD MAHAJAN (Maha-
rashtra) : Chavanji, it will be interesting to
find out who has gone to the court.

AN HONOURABLE MEMBER: Maybe
the BJP!

SHRI S. B. CHAVAN: Your suspicion is
that some Congressman must have gone
(Interruptions) ..,

SHRI PRAMOD MAHAIJAN: It was a
Congress MLA.

SHRI S. B. CHAVAN: Even if it is a
Congress MLA, the fact still remains that you
are not able to implement the scheme. I also
want to ask why a Congressman should not
go to court. Is he disqualified or what? He is
also a cultivator and if he doesn't get the
assistance you have promised, he has a right
to approach the court. And he has gone there.
(Interruptions)

SHRI PRAMOD MAHAJAN:. He is
not a cultivator. He is a depositor in
a cooperative bank. You don't know
the case.

SHRI VISHVIIT P. SINGH (Mabharashtra)
: Itisnot a Congress MLA. It is very easy to
hurl an accusation. I can also say that it is a
BJP MLA. What nonsense is this?

ft wElw §AE ;IFC (A0
q2W) : At & Ted § weww fwq
et 8 7 fRAET & 7E Agwa AT9d
TATE |
PROF. MADHU DANDAVATE: Why
this controversy? Saying that any one is a
Congressman is not at all some sort of an
allegation. I don't think it is an allegation...
(Interruptions) ...

SHRI S. B. CHAVAN: Thi is again an
evasion of the question. Certainly we are not
interested about "it whether he is a
Congressman or a non-
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Congressman. After you hav, announced th,
scheme, every one, including myself, has ,
right t, tell you, "I have defaulted the payment
and according to the scheme you have to shell
out the money." You cannot possibly say,
"Since you are a Congressman, you are not
entitled to it." Can you say that?

PROF.
No.

MADHU DANDAVATE:

SHRI S. B. CHAVAN: You cannot say
that Congressmen are not entitled. Whether
genuine or not, according to him,
Congressmen are Congressmen and certainly
they are entitled to get the kind of relief that
he has promised.

SHR1 MAD AN BHATIA (Nominated) :
Madam, I may be permitted, if the honourable
Member yields. The promise which was made
by the National Front or the Janata Dal was
that if they were put in power, their
Government shall waive the loans, implying
thereby that Government will take the
responsibility, from its own coffers, in
waiving the loans.

Now when the Government is unable fulfil
its promise, the suggestion being made by the
hon. Member is that the money deposited by
the depositors should be filches and stolen in
order t, fulfil the promise which ha, bee, given
by this Government to the agrculturists? I this
the approach which the State Government of
Madhya Pradesh and the National
Government, the Janata Government, are
wanting to take?

PROF.
No.

MADHO DANDAVATE:

SHRI MAD AN BHATIA; To steal the
money of the depositors to fulfil their
electoral promises?

PROF. MADHU DANDAVATE: I agree
with you, I, fully agree with you.

SHRI S. B. CHAVAN: I have a few more
points to put before the House.

[7 AUG. 1990 ]

Price situation 242

#t g4 Tag gauw (qara) ¢
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If T have understood you correctly, I think
that was the impression that I got, that you

were to send instructions to the banks before
the kharif season was to commence.

A AT WEIWA : GgOEH  q| B2
qIw A L)

Al QHoAT. AR : qad Al 5
fera

My only request is this. In fact, I was interested
and was trying 'to find out in the Budget
proposals which were put forth by th. hon.
Finance Minister whether they are in consonance
with the ideology and the promises, the
assurances given to the people incorporated in
the Finance Minister's speech itself that we
would like to have th, prices brought down.
This is a priority item, item number one of their
agenda. We thought that* in the Budget it
would get reflected.  But I find that they have
chosen transport. Transport and communication
seem, to be their favourite item where every part
of it has been taxed by the Finance Minister.
Certainly the  resource crunch I can understand.
You are required to raise resources. Nobody
can doubt about it. But, at  trie same time,
there are items which are going to have
cascading  effect. The Finance Ministry people
are saying that this is hardly going to be of the
order of 1.0 or 1.5 per cent. The Finance Minister
himself was pleased to tell on TV that we were
expecting this would happen but they had to
admit now that it had gone beyond our
expectations.  He admitted it-There is no
doubt about it.  So, certainly, we would like to
understand from the hon. Finance Minister the
I plan of action that he has. Wegetl a
totally different kind of impressioni  from your
Budget proposals. It does
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not get reflected. That this thing i; going to be
done by you is not brone out by your Budget
proposals. Even now it is not late. You will
have to do something in order to see that life
in fact becomes tolerable for the' common
ma'n. If things ar, going to be beyond the
reach of the common man and still we go on
spying all kinds of things, I am sure that
nobody is going to be convinced about it. That
is why we would like to understand from you,
both th, Railway Ministry as well as the
Finance Ministry. They were rather very hard
on both these aspects. That is why it had a
cascading effect on all th, items. The prices of
all the items have increased to such an extent
that it has become almost an impossibility for
we people to understand whether your policies
are getting reflected in your Budget or not.

I am in full agreement with hon. Vajpayeeji
when he says that the public distribution
system willl have to be properly thought
about. The kind of public distribution system
and the kind of subsidy, food and fertilizer
subsidy, have to be thought about. Is it the
impression of the Government that it i
reaching the targeted groups? A number of
things do noT. reach the people for whom
these subsidies are meant. You are trying to
subsidise food items. That is the impression of
th, Government. At least I never had any
doubt about it that it is waste of money, that it,
'in fact, is not reaching the tribals, the poorer
sections. They are not getting the benefit of it.
In fertilizer subsidy, who is the beneficiary? It
is not the cultivator. It is the manufacturers
who are getting the subsidy ora fertilizer. You
will have to streamline all these things.
Whether we are indifficulty or out of
difficulty, you will have to have a regular sys-
tem by which items which are considered
necessary for consumption "of the common
man are mad, available t, him at a reasonable
price. That is the point. Tor that you will have
to consider and have an integrated view.
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THE DEPUTY CHAIRMAN: Mr.
Chavan, you can continue after lunch. Now
the House is adjourned till 2.30 p.Mm. for
lunch.

The House then adjourned for
lunch at thirtyone minutes past one
of the clock.

The House reassembled after lunch at
thirtyfour minutes past two of the clock, the
Vice-Chairman (Dr. Nagen Saikia) in the
Chair.

Short duration discussion on the Price
(situation in the country—Contd.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Shri Chavanji to continue.

CHAVAN: Mr. Vice-
Chairman, Sir, I would just like to make
two points. The hon. Members on the
ruling side were telling that if the Opposition
have any suggestion, they can offer
constructive and concrete suggestions. In the
forenoon. I was on the point of public distribu-
tion system. In fact, this is a matter where
the Government will have to go deep into
the matter and try to find out whether the
public distribution system is serving the
purpose for which it is meant. In fact, it will
be a salutary measures if the essential items
being listed by the Government like...food
subsidy and other subsidies are given to a
reasonable extent and vulnerable sections
of society, who in fact, deserve to get all  the
support and the assistance from the
Government, should be particularly chosen
for this kind of dispensation. The  public
distribution should be streamlined in
consultation with  the State Governments
concerned and it has to be properly
implemented in order to see that the benefits
do not go to people, who, i, fact, do not de-
serve this. Actually, a large number of people
who are quite effluent, who can afford to
spend money and purchase things from the
open market, are entitled for purchasing the
food-

SHRI S. B.
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grains and other items from the public
distribution shops but normally they do not do
it. They only purchase sugar and rest of the
things find place in the black market. So that
is a point which the Government will Will
have to consider very seriously and in
consultation with all those who are
concerned, it should be possible to evolve a
system which will, in fact, benefit the poorer
sections and some kind of a mechanism will
have to be created in order to see that the
benefits meant for them are are not being
exploited by the intermediaries. That is one
point.

Another point which 1 would like to bring to
the notice of the House is the scheme of]
assistance or loan waiver as it is called, was not
only confined to the cultivators, it was also

meant to be extended to the weavers
and village artisans, those who  have
been doing tremendous amount of
good  service, they are a kind of
people who in fact are suffering
very badly, specially the weaver
section. ITam given to understand that
the raw  materal which which ought to be

supplied to the  weavers at  a reasonable
cost, colours, chemicals and all other items

v/hich, in  fact, are badly needed by them,
are  being  exported and weavers are
deprived of them at reasonable cost at

which these items should be available to
this community. Most of these people
are illiterate, ignorant, but at the same time,
they are very good craftsmen. These village
craftsmen, these village artisans, even if
they were not to come to the banks, actually it
is the responsibility of the officer incharge to
see that those who are entitled for getting the
benefit of the scheme get it and he should see
that the entire industry is revamped, revived
and they are given the full benefit of the
scheme which is meant for them and if because
of ignorance they are not able to approach the
bank, it is the responsibility of the officer to see
that benefits are given to them. Then hon.
Members were asking me about the concrete
suggestions—as Members of
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the Opposition whether we have any. In fact it is
none of my concern. I am not supposed to
suggest anything but in the beginning, I have
said that this is not a party affair. We should
rise above the party lines and try to give them
some suggestions if not all. A few suggestions
I would like to place before the House for the
consideration of the hon. Finance Minister.
One is to make a serious effort to arrest deficit
financing. We ourselves admit that this isa
kind of structural ~ imbalance in the total
economy. We raise resources for capital
purposes. Capital receipts are being utilised for
revenue purposes. The greatest danger to the
economy is this aspect of the question
which everybody has to take very serious note
of. Capital receipts should always be used
for capital expenditure. But the tendency of
using the capital receipts for revenue purposes, if
this tendency were to be increase, then, of
course, it is beyond the reach of any
Government, whosoever might be the
Government—whether ~ Congress is there or
any other party is there—it is not going to make
any difference and total economy is going to
suffer very badly. So the first thingis
that the Government has to attempt,
and  attempt  very seriously, consciously
and deliberately, at  deciding  that  we

will  notuse these capial receipts for
revenue  purposes. The Finance Com-
mission.. of which my esteemed friend

Shri N. K. P. Salve was the Chairman,
have given a concrete plan of action. If you have
read onlv four pages of the recommneda-tions
of the Finance Commission, you will see
that this is what they have pointed out. They
have suggested this normative approach for both
State  Governments and  the  Central
Government that by the end of the Eighth Plan
you should be able to reach a level where it
should be a zero deficit finance. Zero
seems to be rather difficult to achieve. But at
least it should be the barest minimum.
Everybody should be satisfied that they have
tried their level best
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and that is the barest minimum
which seems to be inescapable. You
cannot possibly go beyond what you

have attempted. But the kind of]
attempt which we find is a very luke
warm  sort of approach. Nobody

seems to be serious about it.  State
Governments are saying with each
other to have overdraft from the
Reserve Bank of India. Deficit-finan
cing is a similar kind of overdraft.
How is it different from the overdraft
from the Reserve Bank of India? If]
you have to see the kind of tendency
that we have, thi; is on the increase.
Instead of arresting th, same; we are
increasing  deficit-financing, thereby
creating all kinds of difficulties for
our future generations. In order to
meet the expenditure, you have to
borrow from the public internally and
also externally, and at both the pla
ces, it is at a very high rate of inter
est that you have to borrow. At that
rate of interest, is it going to be
possible for any Government to pay back the
instalments and the interests? It goes beyond
the physical capacity of any Government. Are we
in, a position to reverse the entire process? The
Government has now to seriously consider
and come before Parliament saying, "This is
the total limit of borrowing and we do not
propose to exceed that limit." We can
understand certain eventualities which
necessitate immediate  expenditure on certain

items which, in fact cannot Ibe thought of. All
of a sudden, unfortunately, if something very bi,g
happens, if a conflict with a neighbouring
country take; place, that is a kind of situation
where you can possibly understand going
beyond the limit fixed b, Parliament. But fo
your regular purposes, you have to fix
ceiling which you will never try to cross. That i
the kind of conscious discipline that we wil
have to follow. If you have to do this, then a
least you will be reversing the trend that we fin,
in the present circumstances. [ am sur, that this
is  the proper time when an attempt will
I

have to be made to put some kind
of self-discipline and to see that we
do not cross the limit. While on this
subject, I can definitely say—I have
an experience of thirty years of pub
lic life—without fea, of any contra
diction, that ther, ar. a large num
ber of departments in the Govern
ment of Inda for areas which, in
fact, are the sole responsibility of the
State  Governments. If you have to
see the kind of staff employed, it is
almost ten times, five times, more
than the staff employed by the State
Governments,  whose  primary  respon
sibility is to run that kind of depart
ments. What is the justification for
this? This is the kind of multiplying
effect that we find. In every com
mittee which is being appointed, they

will see to it that there are a
number of staff people. They are
being increased. On the other hand, the Central
Government itself suggests to the  State

Governments. 'Unless you have to appoint this
number of staff, your scheme is not going to go
through.! Almost we ar. forcing the State
Governments  to appoint and multiply the
staff which, in fact, iy not the responsibility of
the Central Government. So our job j to
restrict  our  activity to the  primary
responsibilities of the Central Government.
The State Governments should be asked to
do the rest of the things which, in fact, are
supposed to be done by them. One more thing and
I have don. and that is  about avoiding the
cost and time overruns of the projects, projects
costing Rs. 2,000 crores, Rs. 4,000 crores,
Rs. 5,000 crores and steel projects costing huge
amounts of money. In the project report, you
say that you are going to complete the project
in five years. But it takes ten years, twelve years
or fourteen years to complete the projects. So

the estimates have to be revised and it
becomes twice, three times or four times the
estima-  Sted amount that was originally-taken

and then everybody has to say that this is the
revised estimate and because of this revised
estimate and the *otal time taken in the
completion of
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the  project, the  stipulated  period
within which the benefits of the pro
ject should actually accrue to the
people at large, becomes almost dou
bled or trebled. That is why the
money-circulation  increases and  the
benefits of the scheme do not (become
available to th, people. How to syn
chronise the same 1is the main point
on which a concentrated attempt will
have to be made by the State Govern
ment as well as the Central Govern
ment in order to see that we comp
lete the schemes well in time so that
we are within the financial limits and
w, do not unnecessarily create a pro
blem which, in fact, according to me,
is an avoidable problem. Not that
everything can b, avoided, but in the
beginning, slipshod project reports
are prepared and thereafter the re
vised project cost becomes  almost
four times the original cost and we
find that the money-circulation to
that extent increases in the market.
Once the liquidity increases, then of
course it has a chain reaction and that
is the kind of thing which; in fact,
needs to be avoided. Since the hon.
Member insisted, that as a Member of
the Opposition, it is our responsibil
ity to sugegst something concrete® 1
have placed these thre, or four points.
In know that they are very difficult
points and with the present Govern
ment—at least [ have no doubt that
they do not have that kind of poli
tical will and also the strength—it
becomes rather difficult; that is why
it becomes more the responsibility of
Mr. Vajpayee and also our friends of
the CPI(M) that you insist that your
support is from the national point of
view and not from any other consid
eration. You say "This i* the kind of
discipline on which we insist and un
less you follow that kind of discipline,
you can't possibly take it for granted
that our support is going to be avail
able to you." While giving the sup
port, give it for , god cause and see
that the entire atmosphere is being'
reversed for the better cause of the
country. These are the few sugges
tions that I thought I must place be-
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fore th, House and I am thankful to. the Chair
for giving me the time.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Shri Ish Dutt Yadav.
Your time limit is 25 minutes.

SHRI ISH DUTT YADAV (Uttar
Pradesh); Yes, Sir. But I will speak only fo,
ten minute and fifteen minutes will b, taken
by Shri Jaiswalji.

RTAHG SORATETE S, TH G-
aifas 99T & 91 &9 & f50 wi9q
gh wwa fmr, gn @ fag sosr
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3.00 P.M.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Now, Mr. Salve to speak,

SHRI N. K. P SALVE: Sir, when the
Janata D 1 took over the reins of the
Government, there was considerable euphoria
in the country and there was considerable
exultation in tht country _
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People hav, had high expectations from this
Government. In fact, they virtually expected
miracles. And miracles were expecte,}
because in their poll campaign this party, their
friends and their allies ocered extremely
alluring, deceptive and meret-risious promises
to the people and the people thought that once
this Govern, ment is put into power they will
be able to implement all the promises. It is a
Government which is ultimately found out to
be a Government which is mouthful of empty
promises. Various reasons are there for the
people now to feel greatly disillusioned,
greatly disappointed and greatly frustrated.
But the gravest of the reasons has been the
alarming rate of inflation, nearly 9 per cent
from point-to-point basis And economists
applying the rule of econometrics to the
situation as it exists today on a conservative
basis, have assumed that this inflation will not
he less than 16 per cent by the financial year
end.

In fact, Sir, there ig an interesting study of
the Reserve Bank of India by one of the ablest
men in the Reserve Bank, Prof. Rangrajan; he
is number two in the Reserve Bank. And the
Reserve Bank, mind you, is not manned by
the Congress Party. They have pionted out in
that study which they have carried out that
should the growth rate toe 5 per cent or more
than the minimum inflation rate of inflation
will be 20 per cent and should it be less than 5
per cent then the rate of inflation will be
above 20 per cent. This is not what [ am
saying. This is what has been stated by a very
eminent authority o, public finance, D very
important officer of the Reserve Bank. And
what h, says further about the inertia of this
Government, about the inability of the
Government to understand the seriousness of
the problem to tackle the same is extremely
very discon-cerning. It appeared in the Hindu-
stan Times of May 17. 1990. I quote from the
Hindustan Times. The study is of great
significance It was
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headed by Mr. Rangrajan who has a massive
reputation for his brilliance. It holds that the
inflation rate as measured by GDP inflation as
7 per cent in a base year could by this factor
alone be pushed to an unaccept-ably high
level of 20 per cent within a period of five
years, and i, case the real GDP growth turns
out to be less than 5 per cent a y* due to
adverse weather or otherwise, the inflation
irate could easily go far beyond 20 per cent.
Of much greater concern is what has been said
by this distin, guished economist a little later.
Although Dr. Rangrajan i, himself the most
important kingpin of the Reserve Bank, next
only to the Governor, the Study Group headed
by him has admitted with brutal frankness that
although much concern was being expressed
over th, growing governmental deficit and the
resultant rapid expansion Of domestic debt in
the country yet the relevant issues had not so
far been adequately and vigorously tackled.
This is what hon. Member Vajpayee said that
there wer, promises, plenty of barren ver-
biage, to which he referred from the speech of
the Finance Minister. If they had acted firmly,
today this situation would not have arisen...

SHRI1 SITARAM KESRI: They have no
time... (Interruptions)

SHRI N. K. P SALVE: Just now we were
run down—right, left and centre: you have
not done this Mr. Chavan was sought to be
taught: if you had done this, this situation
would not have arisen. We were being
damnned we were being condemned, for what
had happened so far. I have no doubt in my
mind and I consider what Atalji has said is a
very difficult situation.

When such an economy was inherited, it
was then also in a very difficult situation. We
have no illusions about that- Did we ever
have a double-digit inflation in the preceding
several years? With all this mismanagement
when did the rate of inflation achieve such an
alarming proportion as it has achieved this
time, i.e. in



257 Demand for early Short [T AUG.
Discussion on the

1990]

less than 8 months' time? Only twice before,
we had double-digit inflation. Once it was i,
1980-81. It was 16.6 per cent. Thanks to the
grievous mismanagement by th, Janata Gov-
ernment. That nightmare is still fresh in our
minds. Atalji, I think it is fresh in you, mind
also. Again it was in 1987-88 when he had the
worst drought of th, century. It was only 10.6
per cent at that time. What are you heading
for now? For a minimum of 16 per cent? All
right. W, concede that when you took the
economy, when you inherted the economy,
the entire fiscal situation was full of
imbalances. It was in a difficult situation.
Does it mean that you should do your worse
to damage it further? Or is it that you should
have been more careful, more cautious? If
you had been mor, cautious, this situation
would not , have arisen.

I am going to point out some figures and that
is my grievance with the party of Atalji and
with my Leftist friends. =~ W, implored tbis
Govern, ment to take certain stern measures
and not to go by the soft options, not to
ruthlessly  flout all the cardinal norms of
m=sound fiscal sysem. At that time, both
these parties did not at all pay heed to what we
wer, saying. If they had heeded us even par-
tially. If Atalji had spoken then 10 per cent
of what he has spoken to. day, these people
would never have had the courage to go glibly
the way they went on ruining and destroying
the entire fiscal balance in the system. Sir the
rise in pric, is only symptomatic. It ig only
symptomatic. It is only a symptom. It is not
a malaise-The malaise is something else
and that malaise is gross fiscal mismana-
gement. It is because the ruthless rules
which govern the macro economics were
sought to b, thwarted and stifled by sheer
recourse to soft option, by populism and by
political pressures of the kulak lobby. Sir we
know that the Cabinet was  dragged like a
dumb-driven cattle till yesterday. "When the
names of kulaks and
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when the names of the rural people wer, taken,
they wer, only too anxious to conceded every
type of concession. I stand, as Atalji stands, for
the welfare  of the agriculturists. Nothing
can b, achieved in this country by way of
economic progress or social progress unless the
people living in the rural areas the agricultur-
ists, are helped.  Sir, I have figures to show
that i, 1987 th, poorest 10 per cent in the rural
areas owned some asset. ~How much was
that asset? It was 0.0 per cent. If!  the
poorest of the poor i, the rural areas owned 10
per cent asset, | would like to ask this question.
The lavish concessions which you have been
doling out and so generously, giving to the
kulak lobby, is even a rupee of it to go to
these 10 per cent people? You are going to
transfer  tens of thousands of rupees there.
Fifty per cent of your development programme
has t° g° to th, rural areas  In all these years
we are guilty of having carried it out in ,
manner that the 10 per cent of the rural areas
got nothing. Ten per cent of th, rural poor are
still not only below the poverty line, they are at
the starvation line. =~ When they are-at th,
starvation line, how much of these thousands of
crores that you are giving away will go to them?
What have you done in giving all these
incentives? You have increased the subsidies
on fertilisers. You have increased th, subsidies
on food.  You have increased the prices of
food. The consumer has to pay more.
There is an elementary principle of economics.
They talk of the various primary articles. If food
articles become expensive, wage; go up. If
wages go up, the prices of  manufactured
articles go up  If the prices of manufactured
articles go up, inputs go up.  As a result of
that, w, come to the same position wher, we
started from. This is the kind of vicious circle.
Instead of breaking it by some hard options, you
have asked what we need to do. You have
asked what we need to do in view of the very
difficult position which you are facing
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now vis.a-vis the increase in prices abroad,

Mr. Gurupadaswamy is a distinguish
ed leader of this House, I want to
submit to him that now the time has
come when you have to take very
austere and strict measures. A deve

loping country has never been able
to achieve anything unless it has
learnt to starve, unless
it has learnt  to work

hard unrelentingly. They  thought they
will come here and offer on a silver platter El
Dorado, they  will offer Utopia as it were.
All that the people had to do was to go and cast
their votes. And people also, gullible as they
are, they thought that it  is the best thing to
go and cast the vote. In the rural area, in
Madhya  Pradesh where Atalji's party  is
ruling, they got elaborate forms filled  up.
Give your name, give your address, give
your father's name and grandfather's name
and all that. Why? Once we come to
power, every agriculturist will be free from his
liability to pay the loan. This was told in
Madhya Pradesh. Result? A bumper majority
in favour of Atalji. The question, Sir, is, and
what needs to be understood is that in this
country Unless the Government is willing to
accept this proposition that there is no way
out excepting a very stern, disciplined
attitude and approach in fiscal management,
we can never be able to manage our affairs
properly nor are we able to impart any resi-
lience in the econmy. Why is this
happening? Why are you not able to
control? If I were to tell you why you are not
able to control, do you know one thing? It is
your indiscriminate levies. At that time we
pleaded with you, we pleaded with  the Left
parties against this kind of levy that he is
bringing about, this kind of a massive deficit
that he was working for. Sir, he really worked
out the deficitto be Rs. 17,099 crores.
Out of that Rs. 4,067 crores, Rs. 2200
crores was covered by petroleum— Rs.
1400 crores by way of prices,
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Rs. 800 crores by way of taxation, Rs. 394
crores by way of excise, Rs. 835 crores by
way of customs, R;. 172 Icrores by way
postal  charges and Rs. 470 crores by the
railways. All of them have been talking glibly of
socialism. All of them have been talking about
the concern for the poor man. And what has
happened as a result of Rs. 17,099
Crores of deficit? Today they are not able to
control the rate of inflation. And they cannot
control for one simple reason. A famous
econmist, P,i Panandikar, in the 'Economic
Tmes' of 22nd May, 1990, by rules of
econometrics has Worked out an ingredient of
inflation. And what does he ~ find? This is

something which Shri  Gurupadaswamy
should know. '"The Deputy Prime
Minister is responsible for sponsoring
15 per cent inflation'. That, is because of

fertilizer subsidy, food subsidy and rise in
prices. Then he said, 'the Finance and the
Railway Ministers between themselves be-
cause of these levies and because  of increase
in railway freight have contributed 38 per cent'.
And the State Governments, well, as  Atalji
has rightly said, are perennially in  need of
moneys. What they do is, so far as their
electricity  boards  are  concerned, they
generate power at a fantastic price of say 97
paise and sometimes more than one rupee, and
they sell it at 18 paise to the agriculturist. Well,
they may do so. They may do so- if they want
to. But then at some stage or the other they must
realise that the laws of econmics are no
miracles. If you are going to run the Board, if
you are going to generate power, then it has to
be self-sufficient. And if it has to be self-
sufficient, you have to balance somewhere.
They are virtually on the brink of insolvency, as
he has rightly said. Rs. 800 crores are to be paid.
Sir, in the Finance Commission, one demand
which was made by the States was that moneys
may be given to the State Governments to
enable the Electricity Boards to pay their debts
away—the most amezing, the most fantastic
demand that ever could have been made. The
mistakes they commit, the profligacy



261 Short Duration

Discussion on the

they show, the Jack of discipline they show,

and it is the Central Government which is

expected to subsidise them to be able to
discharge their normal business. Amazing!

Sir, I do not want to say anything more
about the public sector. Rs. 280 thousand
crores is the total amount invested in the
entire public- sector which not only includes
our steel plants, not only includes the plants
Which are by way of industry, but also
railways, irrigation, roads, etc. Sir, if we had
been getting a minimal return of 5 per cent
return, by now we would have been one of
the strongest economies in the world. We
never cared for productivity. Our wages are
not linked to productivity. They are linked to
what? To the cost of living index. In
countries which have linked wages to the cost
of living index and which give the security of
the type which we are giving in our country,
they have come to grief. And India also will
come to grief sooner than later.

Of course, I am conscious of the fact that
suddenly these things cannot be done. But at
least, certain minimum things could have
been done. I find that the Deputy Prime
Minister, the Finance and the Railway
Ministers and other Ministers and also the
State Governments together have sponsored
73 per cent of the inflation. The balance 27
per cent is sponsored by the private sector. It
is an amazing way of working. I am all for the
agriculturists. But what is the manner in
which you are doing this? Take, for example,
sugarcane. The statutory price fixed is Rs. 22
per quintal. But at the behest of the State
Governments-because they are also indulging
in the same kind of populism — the actual
price payable is Rs. 38. The cost price is Rs.
10/-, at the factory, but they have to sell
below that. The result is inevitable. Large
amounts are due to the cultivators in respect
of the sugarcane supplied by them.

You have invited this kind of trouble.
You have invited this kind
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of difficulty. You create this kind of
situaton and then you blame the Pri
vate sector. Could you not have been
a little more discreat Now, ;j would
like to point out about the taxation
proposals of 1990-91 and the revenue
deficit position. A  very interesting
study has been made by @ the
National Council of  Applied
Economic Research. They have pointed out
here. This is for the benefit of Atalji specially
because his party supported the Government
on this issue. In the case of the 1989-90
Budget which was ours, the Budget deficit
was Rs. 7,021 crores. The then Finance
Minister, m, esteemed friend, Mr. Chavan, is
sitting here. In regard to the 1989-90 Budget,
this is what the National Council of Applied
Economic Research had to say. This is for the
consumption of all, those who are going to
blame the predecessor Government. I would
like to quote what they have said, even if it
takes a minute or two. I quote:

"A rise in the size of the Budget over its
initial estimate is something trite and
familar. Much more striking than that is the
attempt to bring about , check on the
revenue account deficit which has been ris-
ing year after year. With the 1989-90
Budget, a hope had arisen that a reversal of
this erroneous trend where the rising
revenue deficits were being contained by
growing capital account surpluses would
pro-'bably be brought about. This was
sought in the 1989-90. Budget by aiming at
a sharp increase in the revenue receipts, te
transfer of Oil Co-ordination Committee
funds notwithstanding."

A, I said, the deficit was Rs. 7,012 crores.
After they came to power, in just four months'
time, they increased it to a neat figure of Rs.
12,436 crores. They increased the expenditure
on defence by Rs. 1,179 crores, major
subsidies Rs. 1,694 crores and economic
services—Rs. 472 crores. Who is responsible
for this? Who is
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profligacy? Who is responsible for this kind
of an utter failure to exercise a minimum of
circumspection and restraint to control the
situation?

Sir, the Finance Commission pointed out
about this and issued a warning. With your
permission, I would, like to read out from
page 15 of the Second Report of the Ninth
Finance Commission. When the Finance Min-
istry, much before the new Government took
over, submitted the estimates of revenue
receipts and expenditure for the period 1990-
95, they were iasued a warning by the
Finance Commission. The Finance Commis-
sion said 'The details of the forecast contain
some very disturbing features.' There was no
hiding. We did not want to push under the
carpet the difficulties which had been created
as a result of continuous deficits for the
earlier four years. In this context, it i a tribute
to Mr. Chavan by no less a, institution than
the National Council of Applied Economic
Research; what they have said about the
1989-90 Budget, which you people have
ruined. But there was a warning which had
been administered to the Government.

These are the details of the forecast for five
years which contain some ver, disturbing
features. After excluding railways, postal and
tele-commu-nication services, the non-plan
revenue expenditure in 1989-90 i about 71
per cent of the total revenue receipts. As per
the forecast for 1994-95 the expenditure will
rise to nearly 100 per cent of the total revenue
receipts. The percentage of expenditure other
than major subsidies and interest payments
goes up from about 35 per cent of the revenue
receipts in 1989-90 to 40 per cent in 1994-95.
Major subsidies which account for 11 per cent
in 1989-90 will be 15 per cent by 1994-95.
But the biggest increase is in the interest pay-
ment, from the level of 17,000 crores in 1989-
90 it will increase nearly to 42,200 crores in
1994-95. Thig is a report which has been
accepted for-
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tunately by this Government and the
Finance Minister paid tributes stating
that it is a monumental work. What
have you clone after that? Did you
make any single effort whatsoever
not to allow increase in borrowings
either from ©Obroad or from the Res
erve Bank 'of India? Blibly you de
termine a 13000 deficit. This 13009
deficit meants it is going to come
from th, Reserve Bank and now you
find yourself i, a difficulty vis.a-vis
the petrol problem. There is one
thing I want to tell you. I want to warn you.
There may be a difficulty in respect of foreign
exchange. How to do it, it is your business. As
I said in humour, it s your funeral. We are not
going to be worried about it. But one thing [
warn you. If as B result of this you are going
to increase the price of petrol even by one
paisa, take it from me, there will be revolution
in this country. Please do not increase the
price of petrol because you have left no
margin and there is ny difficulty. So far as the
importing agencies are concerned. Indian Oil
Corporation and ether organisations are
concerned, they have enough margin. They
are actually rolling filthily in wealth and you
have got more and "ore money for them.
14,400 was the price increase just before the
budget. You used to run us down.sitting over
here, Mr. Leader of the House. How many
times did you run us down for this kind of
dubious method that you are adopting. Just
before budget, without coming to the
Parliament you are raising the administrative
prices. This is another way of raising revenues
through the backdoor, without taking the
Parliament into confidence

SHRI PRAMOD MAHAJAN: Did you not
do it?

SHRI N. K. P SALVE: Whatever we ma,
or may not have done, we never succumbed
to soft options and that is one reason why we
are sitting here. We could also give promises.
(Interruptions). What is it? I am talking with
reference to facts and figures. You said that
you are going to write off loans up to 10,000.
What
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prevented us from saying that we
will write off loans up to Rs. 20,000?
Ultimately, the Reserve Bank is going to give
money, they have to print notes. But what
'happens to the con sumer, what happens to
inflation, what happens to the basic conside-
rations.

SHRI PRAMOD MAHAJAN: In
Mabharashtra it is your Congress Government
which waived off the loans. I can give the
names of two Chief Ministers, Shri Antulay
and Shri Shara'd Pawar, who waived off the
loan. You too have the so-called so t options.

SHRI N. K. P. SALVE: If that is so, I will
have to talk on a subject which should not be
discussed here. Maharashtra Government is
the one Government which has enough res-
ources fo waive off loans. This Government is
on the verge of bankruptcy. Do you want to
know the position of your bankruptcy? Those
people who are smiling, they would like to
know. This is the report from an international
loan market about your creditworthiness.

SHRI SUKOMAL SEN (West Bengal):
Who has created that bankruptcy? It is due
to you.

SHRI PRAMOD MAHAJAN: Is the
Finance Minister listening or is he sleeping
when such a serious problem is being
discussed?

SHRI N. K. P. SALVE: This is a serious
debate. (Interruptions). Otherwise 1 would
have given , very befitting reply to Mr.
Sukomal Sen. Please try to do some
introspection and find out the grievous errors
you have committed and your part of the guilt
in the sin the, have committed as a result of
which there is rise in prices. It was an anti-
people Budget; it was a Budget which was
full of potency for inflation. It is going to be
16 pe, cent, 20 per cent, 25 per cent, as
mentioned by the Reserve Bank. You have
blamed us. You can go on blaming us ad
infinitum
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and ad nauseam. As 1 was telling Mr.
Mabhajan, one very important thing is that our
credit worthiness abroad never went down the
way it has gone down today. Why? Have we
brought it down? it was not so in the days of
Rajiv Gandhi; it was never so in the days of
Indiraii and never never so in the days of
Jaw;iharlal Nehru Ji and Lai Bahadur Shastri.
{Interruptions). 1 think you will have to
educate yourself properly on what the loan
position is. This is .what is stated. . .Please
you can have your say when jt comes to your
turn. This loss of credit worthiness of this
country is the surest indication of the
bankruptcy toward which we are heading, is
the surest indication of the fact that the rest of
the world has started considering thig
Government and this nation utterly bankrupt.

"The latest assessment made by thy
international agencies is that the Indian
economy is on a downhill course and the
present credit rating is ny more valid. The
Oil and Natural Gas Commission....

Please listen t this and you will grin less—

"....(ONGC), the cash rich cre-
ditworthy public sector unit, has failed till
now to get its § 150 million loan syndicated
by the Japanese banks, who till the other
day were wooing the Indian parties, for
such loans."

It further says:

"This has been for the first time...."

W, have been in power and authority for so
many years, excepting for the nightmarish
years of Janata rule, but then— ,

"This has been for the first time that the
Indian financial institutions have been put
on watch. Since these flare guaranteed by
the Indian Government, this means that the
India's credit rating is under a cloud.
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According to experts, the international
bankers are losing confidence in the
capacity of the present Government to
manage effectively its balance of payments
situation. Interestingly, the present attitude
of the international bankers made in
contrast to the observations made by the
World Bank in its country report for India
presented to the meeting of the Aid India
Consortium in June this year.

You said that the coffers were em
pty when you inherited this economy.
Anyone who is conversant with the
working of the government system
knows that coffers are never empty—
were no more or less empty then when

the Prime Minister was the Finance
Minister. There is no ques
tion of coffers being

empty because the instrumentality of
treasury bills is there. All that you
iave to do is to dish out treasury bills
trith- an absolute sense of ingenuity
and there 1i; money printed by the
Reserve Bank into your Bill. So
there is no question of coffers being
empty. But here is a very dangerous
indication today. You planned it your
self due to gross mismanagement, due
to your inability to know how neces
sary it was to adopt a very stem meas
ure of discipline which you completey
refused and declined to do, and in
which you were abetted by BJP and
the left parties. This is my charge ag
ainst them. Due to this we have come
to scuh a position that a successor Gov
ernment perhaps will neve, say that
the coffers are empty. It will say,
"what we have inherited is sheer
bankruptcy". .

Even now, there are a few things
which  you can do. Unfortunately
the Finance Minister is not here.
His Deputy is here. I do not know
Jhow much! his voice is heard. I
would like to say that I have already

told you, please don't increase the
petrol price under any circumstances.
Please 'stop further subsidies to far

mers.
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SHRI T. A. MOHAMMED SAQHY (Tamil
Nadu): Is this the policy of your party to stop
the subsidies and waiving of loans to the
farmers and to increase the electricity tariff to
the farmers?

SHRI N. K. P. SALVE; My party end I am
concerned about farmers; we can't be
concerned about kulaks. We would want this
money to be given not by way of waiver of
loans but t, help the agriculturists augment
their production and productivity. Has this
money bee, spent on bio-techno logy which is
making such tremendous strides i, the western
world? In genetic engineering, how much have
you spent? What have you done? With the
difficulty that you have now landed yourself
into with petroleum, have you done anything
for the renewable sources of energy? Nothing!
Because, all that requires imagination, all that
requires hard work, all that requires a good
deal Of discip line in yourself first. You have
no discipline in yourself first. You have no
discipline. I do not indulge in cavils—and it i
not my grievance— but i was told that there
were 20 Ministers at one time in London and
some London paper reported that they could
hold a Cabinet meeting there! The Prime
Minister then had to say that they were not
going to be foreign jaunts. I am only showing
this a, a manifestation of the attitude of
absolute recklessness, carelessness, the casual
manner in which you are taking the serious
situation. Glibly you ca, always say that Mr.
Chavan and Rajiv Gandhi are responsible for
giving you this liability. But, if your
Government was worth its salt, if it was worth
the promises which you had given to the
people, even lo per cent of them, you would
have realized your responsibility and made the
best possible attempts to bring the economy on
the path of rectitude and we would have
saluted you. Instead you have taken it further
down the drain. You brought untold havoc on
the people, and that is not the end of the
matter.
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We don't want you to be toppled. The BJP
do not want you to be toppled, the Left Front
do not want you to be toppled, because the
nation is not in , position as yet to go in for a
midterm poll. But whatever period you still
have to fulfil, kindly, for God's sake, realize
one thing—that you have got to be stern, you
have got t, be stiff, you have got to be tough,
you have to be uncompromising in fiscal
discipline. If, for that purpose, supposing for a
moment that you are not able to import petrol,
the option is not to tax people of Rs. 2,200
crores. And, what sheer dishonesty! Why wer,
th, prices hiked up? And collection b, way 'of

rices was to the tune of Rs. 1,400 crores and
" way of taxes, Rs. 800 crores on petroleum.
What was the reason given? "Because we
can't foot the bill in view of the precarious
balance of pay ments position." Nothing has
happened since then to take care of the ba-
lance of payments position, and now certainly
the prices are going up. If you had at that time
itself said, "All right, we are going to reduce
the Rs. 2,000/- crore petroleum bill by cutting
on the Government expenditure," I could have
appreciated it. Government itself consumes 50
to 60 per cent of petroleum and petroleum
products. What have you done about it? Has a
single Minister, ha a single bureaucrat, has a
single employee of the Government ever
thought about it that the petrol that he is
wasting awa, is invaluable? In the case of a
man in the private sector, if he is running his
own car, if nothing else, the prohibitive P"e
of petrol is the biggest check. On you what is
the check? People pay by way of taxes and, if
the taxes are inadequate, the Reserve Bank is
already there merrily to print more note, and
give you and, therefore, you carry on-carry on
in your cars, carry on in our planes, carry on
in every possible way and, if you are not
satisfied with what you are doing here, you go
abroad. The whole attitude requires to be
changed. For God's sake, take stern measures
if necessary. Reduce the petrol consumption
of the Government by Rs. 2,000 crores. If
necessary,- im-
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pose rationing. The nation must be prepared
for austerity. If you can't afford it, there is no
way out. You can't put , mouthful of empty
promises every time. Bad enough what you
have done. Please do not worsen the situation
and therefore don't ever raise the prices of
petrol.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Be brief, please.

SHRI N. K. P. SALVE: Just two
minutes, Sir, and I will finish.

Don't ever increase any subsidies,

or

either on food on fertilizer or any
other item whatsoever. We have had
enough subsidies given. Try to manage
within this and, if it is necessary to
get a Dbetter price, increase the price.
Let the people pay. One more thing
I went to make. Mr. Atalji referred
to it. He was talking of some parity
in prices. My good friend would do
better to know that ultimately, if
you want to give fair prices to the
farmers-Sir, 1 will have in just one
minute's tim, finished-there has to be
some parity with the primary articl
es, 1 have this groupwise whole
sale price index for 1989-90,
base 1981.82. (Interruptions)
Please bear with me. Atalji referred
to it, that there ought to be some par
ity between the agricultural prices.
Did he refer to it or not? It must not
be completely divorced, it cannot be
completely unrelated to the rest of the
commodities. If in that we find that
the consumer is not paying adequate
price t, the agriculturists, we must
increase the prices and really make
them remunerative. But what is the
situation?  Sir, the situation is this,
that in 1981-82 with 1981-82 base, the
three primary articles, food articles,
non-food articles and minerals had
the wholesale price index of 163.6. In
that the food articles was 179.3, the
non-food articles was 166, and the
minerals was 102. If at all anything,
there is a ver, good case either for
increasing the prices of non-food arti
cles and minerals or reducing the
prices of agricultural commodities. I
know that what I am talking is  not
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not go home when I go for elections,
canvassing for elections. They will  say,
"This is the chap who talked of reducing  of
subsidy for the  farmers. He i an anti-
farmer man. He is an anti-people man." You are
responsible for creating this situation in the
country. Why don't you tell th, people that there
ar, certain norms, healthy norms, salubrious
norms, wholesome norms for maintaining a
certain balance in your fiscal management?
Come what may, never mind what the
Government has to do, the Government will
never compromise and exercise soft options
and indulge i, plenty of mismanagement,
putting the country into this kind of a
predicament where 16 per cent minimum
inflation is on  the anvil. It may go up to
20 per cent because 1 do not expect that
your growth is going to be 5 per cent. This is
not what I say.  This is what the Reserve
Bank study says. Beware. It is not too late.
For whatever period you are here, whether it is
six months or a year or whatever it is, for God's
sake, Mr. Gurupadaswamy, with folded hands I
plead~with you and 1 plead with Mr.
Vajpayee and with ~ my friends o, the left, to
force them to take strong measures, force them
to come to the path of fiscal rectitude. We are
with you, we are with the Government because
ultimately for us the interest of the nation is
supreme and above everything.

Thank you.

SHRI E. BALANANDAN (Kerala): Mr.
Vice-Chairman, Sir, today on the subject
under discussion with whatever seriousness or
vehemence the Members of Parliament on
both sides may speak, the real situation cannot
be reflected in this House. In India today the
price rise is one of the most serious problems
facing every family. The speakers in the
House on both sides may reflect to a certain
extent the extreme extremity of the problem,
but no Member of Parliament can exactly
reflect the situation prevailing in the country
as a whole.
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Before going into the details. I must thank
the Members of the Opposition, especially my
hon. friends, Shri Chavan as well as Mr.
Salve, who spoke about so many things. But
they were giving a certain alibi. Now being in
the Opposition, they realise certain economic
factors and facts, and they come to us, come
before us and tell us to be disciplined. O.K.,
very nice. Don't have deficit. Kindly keep it at
zero option. How nice they are now? What
was the practice they had followed when they
were in power?

During the last Session, Prof. Madhu
Dandavate presented the Budget. He had told
us that he was in a very-difficult situation.
The deficit had stood at Rs. 13,700 crores.
That was double the amount expected by the
previous Finance Minister. The international
debt stood at one lakh crores of rupees.  Of the
total foreign exchange we earned, 30 per cent
had to be spent for servicing the foreign
loans alone. Our foreign  exchange position
was very delicate. We were not having money
to spend for more than three months. Now,
our friends realise all those things they had
done or committed were wrong and a re-
thinking on the whole financial policy should
be necessary and that their advice given to us
needs real care. I do not object to any of the
suggestions given by them. When 1 talked
about the price rise during a discussion on
the General Budget last month, Prof.
Dandavate had said: Balanandan, don't
worry; I shall take care of it. O.K. Now
after seven months 1 am again arguing the
case and would like to tell him that the care
which he had assured has not been taken.

What is the price rise today? So many
figures -were given by my friend. Today, if
you compare with last December's  figures,

this month the whole-sale price has gone up by
12.5 per cent. This rate of price rise was not
witnessed during the last two or three years.
This much rise was never there. This is a fact.
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This or that reason may be argued, but the
price rise is a 'fact of life today. Whole-sale
prices do not tell us the whole truth. When we
go to the market and enter into some shop and
demand something, we find the retail prices
have doubled or trebled. Nothing can be
bought these days. That is the situation today.
How has this situation come about? The Fi-
nance Minister had told us that he was going
to see that the prices will be controlled
through a system of monitoring. But it has not
been seen in practice and the prices are going
sky-high. On 23-12-1989, the price index was
166.4 and on 23-6-1990 it stood at 176.8. If
you add up for these two months also, it
means today it is 178.78 or something like
that. That is more than 12 points above the
prices that existed before the present
Government came into power.

Before  the
Budget was

Budget, the Railway
presented on 14-3-1990.
In that 7 per cent impost on all
kinds of rates was imposed from
Ist  April to 30th September and
thereafter it was 10 per cent. Then,
on 19-3-1990 the General Budget was
presented. The trend of the Budget
was such that there had been in-built
inflationary  elements. = Then  adminis
tered prices on petrol and diesel wer3
increased—-Rs. 1.25 per litre on
petrol and 0.54 per litre on diesol. The
percentage increase was 16 to 17. The increase
in freight charges means every article
transported through the Railways will have the
effect and prices will go up immediately. Over
and above that petrol prices have been
increased. That means price spiral will go up
sky-high. That is what is happening. Then
over and above that from May 1, 1990
onwards administrative price of wheat has
mbean increased by Rs. 30 per quintal. The
retail price effect was 35 paise per kilo. Then
from June 25th onwards the Central issue
price of rice has been increased by Rs. 45. The
result was that the price of one kilo of rice
went up by between 40 paise
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and 49 paise. So these are contributory factors
and prices are going sky-high. The levy sugar
quota as well as open market sale of sugar has
been decreased. Therefore, the price of sugar
also went up. We do not know what is the
price of cement. Today it is Rs. 110 per bag
and tomorrow it will be Rs. 200. That is the
rate. The price of every essential item which
the common people use is going sky-high.
How Shri Madhu Dandavate, my friend was
monitoring the price situation? The results are
before us. We went to him and told him "Your
budget, the total policy is in shambles". I do
not want to make a budget speech here but one
or two points I must refer here. You see we
have suggested to him that the total finances of
the Government have to be managed properly
because they inherited a difficult financial
position. It is very difficult to manage also.

Last year the small scale savings were
nearly Rs. 7000 crores not this year. Madhu
Dandavate puts in his budget this figure just
about Rs. 5000 crores. The total small scale
savings in the country is on the rise. This
figure has been put down to Rs. 5000 crores
this year. Anybody who has the total control
of the finances should make it to Rs. 10,000
crores. It can be like that but he did not do
that. That is one.

The second thing is improvement in tax
collections. Year after year some taxes are
proposed but nobody takes it seriously to
collect them from big employers, big money
holders. They get away this way or that way
by bribing somebody. This Government as
well as the previous Government did not care
to collect the taxes. A new situation has come,
fianancial stringency and difficulty has come
to us. Then, are you going to collect the taxes
which they owe to the Government? No, you
are not collecting. That way you are not
Serious. That is one. Then as usual direct
taxes are also nominal. Therefore,
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finding finances  for the Government was m a
rut. Th”™ jolicy which wae followed by the previous
Government is still continuing. No new
policy has been formulated by this Government.
Therefore, the difficulty has come to this
extent. Therefore, what should we do now?
We were suggesting to the Government and
even during the budget discussion somebody
in the Lok Sabha also suggested that 14
essential items have to be reserved: Race,
wheat, sugar.. .edible oil, salt, match box,
standard cloth, pulses, ghee, baby food,
washing soap, fuel, cement, paper, essential
medicines, if the  Government of India could
control the prices of all these fourteen items
and if through a public distribution system this
can be distributed, then the prices can be stabi-
lised and the Government plan can work.
You see year after year and month after month,
cost of living indices go high.  Consequently,
we have to pay higher DA to the employees. The
basket of cost of living indices rise through all
these items. If  the prices of these items are
controlled, then there will not be any increase
in worker; cost of living indices. Then what will
happen? There cannot be any DA rise and that
money which is being given as DA can be
given for subsidy. When the price of wheat was
increased by Rs. 35/- and that of rice by Rs.
45/-, at least this money which is being raised
should be given as  subsidy. Instead,
everybody who buys one kg of rice has to pay
50 paise more and everybody who buys one kg
of wheat has to pay 40 paise more. This way
the prices of everything which is needed by
the common man has increased. 1 want to
suggest here that  the  Government policy
should be effective. My friends from the other
side were  asking and they were reasonable in
saying that. I have no objection to their
suggestion when they pointed out to us that we
on this side should demand that the Government
should take steps for , controlling the
prices of  essential commodities so that the
life of  the
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people is not made miserable by the
Government policy and in order  to achieve
that, the Left should pressurise the Government
to see that this policy is accepted. I have no
objection in suggesting to a Government an
advice which is a correct advice according to
me. [ am bringing this fact to your notice
whether 1 am taking it from them or not.
Our party and the parties of the Left who
support this Government, want that this
Government's  economic  policy  should
change. We will support the Government
because so many other reasons are there.
This is not the time to go into the other
reasons. I am only saying that the
Government policy with regard to getting
people essential commodities at reasonable
prices needs change and  today extraneous
issues are coming up which you cannot control.
Because of the Gulf war the prices of petrol are
going to be increased again and I do not
know what will be the impact of the situation in
Pakistan.  Another extreme situation can
also come. Insuch a situation, as my
hon. friend on the other side correctly pointed
out, what is the method of rationalising the con-
sumption of petrol? The only method is by
increasing the prices. Is this

the correct method? 51 per cent petrol is
consumed by Government agencies alone—
Government officers, Ministers etc. etc. Why
can't we examine this fact that in the Central
Government offices where wc are having cars
for the officers, we dispense with the same and
instead vans should be provided for all the
officers to come in the morning for duty. Why
cian't you think like that? If you practise such
a measure, people will think that the
Government is very serious about this thing.
But this Government only talks. They are
doing nothing. They are only preaching and
they are only picking our pocket. This is the
understanding that comes now. Therefore my
point here is that the Government should make
some kind of thinking about this thing. As I
liave told you, whatever I speak or anybody
speaks from this House is
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not sufficient today. The situation in the
country is that this price spiral has brought
the country near a volcano. I do not know
when it will erupt. It will work against any
party, parties or no parties, Government
party, this party or that party. People want t
live in the country. Living in the country has
become very difficult today. Therefore, I urge
upon the Government to think once again.
The policies need a change. The economic
policy of the Government needs a change. I
do not go into the other things. Budgetary
policies need a change. The prices of
essential commodities, as I suggested, should
be controlled. And a network of distribution
system should be organised in all the States. I
will now tell you that in Kerala State we are
having a perfect system of public distribution.
In West Bengal also we are having a
comparatively better system of public
distribution. This kind of a system can be a
model for every State Government. The
Government of India should see that essential
commodities are supplied at controlled prices
so that the prices can be arrested. With these
words, I conclude. Thank you, Sir.

THE VICE-CHAIRMAN (DR
NAGEN SAIKIA): Mr. M. C. Bhandare.
Including Mr. Bhandare, the speakers from
your party will have to be very very brief
because the time allotted has already been ex-
hausted.

SHRI MURUDHAR CHANDRAKANT
BHANDARE (Maharashtra): Sir, it is my
privilege and pleasure to welcome you to this
very high office of Vice-Chairman and I
think the whole House joins me in wishing
you a very successful tenure on the panel of
Vice-Chairmen.

Today, Sir, I rise to mirror and echo the
biggest dis-appointment of all sections of our
society against the present Government and
that is the unabating, ceaselessly inflaming
prices of essential commodities. In May,
when we were in the midst of our Budget
Session, no less a person than the Prime
Minister himself made a promise that he
would control the

[v AUG. 1990 ]

Price situation 278
in the country

prices. And therefore, I was very keen to find
out as to how, when he was personally at the
task, he was going to do it. And I went round.
I am not quoting the detailed figures of the
Wholesale Price Index. But I am only quoting
the figures which concern the common man,
which affect the poor. I found this rise in the
following commodities.

Refined oil, 1 Kg., i, May, 1990, was Rs.
29/-. Today, i, the first week of August, it is
Rs. 39/-. Sarsoan ka tel, 1 Kg., in May, was
Rs. 21/- and today, it is Rs. 28/-. Dalda ghee
for 1 Kg. was Rs. 26/- in May and today it is
Rs. 34/-. Pyaj has gone up from Rs. 3/- to Rs.
4/ per Kg. The same is true of Aaloo. Atta has
gone up from Rs. 33/- per Kg. to Rs. 40/-.
Arhar ke daal, to which a mention has been
made by Shri Atal Bihariji, has gone up from
Rs. 9 to Rs. 12/-showing an increase of 25 per
cent in less than two months. Raj ma has
gone up from Rs. 16 to Rs. 18. I can go on
and on. But you find an increase of easily
over 25 per cent in a matter of two months
and this comes after the Prime Minister him-
self promised that he was personally taking
charge of the price situation. I deal with my
feelings about the Prime Minister.  But no
wonder that

his Deputy had to say that he 4. .M.
isindeed a non-performing

Prime Minister. Well, at this stage,
let me get , few things out of the way. It
becomes very fashionable for the party in
power and their allies te put the whole blame
on us and the predecessor. But it must
not  be forgotten that during the ten  years
we were in power, India was recognised
and credited to have a stable price regime
among the developing countries and, in
fact, the whole of eighties, during the Sixth
and Seventh Five Year Plans, the economy
performed well with price stability. And the
price index, as has been pointed out, exceeded
double digits only once and that was in 1987-
88 when  we had the worst drought of the
country and at that time if you look at the
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debates which were held in this House and
elsewhere, all the world over, internationally
India was recognised for her economic
resilience  internationally  India  was
recognised for her economic resilience and
strength, and today we find an abyss, a
complete detour, an about-turn of that situa-
tion. And as has been pointed out by hon.
Mr. Salve, a time was there when our
industrial credit was high and those who
queued to woo us are now shying away. |
think, a lot has to be learnt by the
Government from the performance. In a
developing society like ours, a certain degree
of inflation is inherent and unavoidable. But
what is necessary is to curb, control and
check such inflation and that is where the
management of the Government in regard to
what I may call the public distribution
system comes into play. Now what has hap-
pened is that the Congress particularly built
up a very large public distribution system
and got the demand and supply position
constantly under check. Whenever there was
a shortage, that shortage was made good by
pumping those goods through this public
distribution system to the poorest and that is
why you find that there was this fairly
admirable management of prices during our
regime. If you look today, for example, when
it was absolutely necessary to import several
essential commodities like edible oils, the
first signal which this Government gave was:
our coffers are empty and we will not be able
to import any edible oil. And a message went
and overnight, the prices shot up by hundred
percent. This is where I feel that in order to
get a. very, very petty—I do not know
whether it is petty but I think it is negative-
political advantage, you really cause so much
misery to so many millions of the country. 1
think, ' the" first thing you, Government
should do, Mr. Finance Minister, is to stop
making alibi and start acting. I know you are
incapable. Today when I speak, I speak the
voice of the people and they also  know
that
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you are thoroughly incompetent, but
if I do not echo their feelings, if I do
not mirror their frustration, then I
will be failing i, my duty as a Mem-
ber of this House. Now what is the
present position? It na; been elabora
tely /explained by the economists,
here Mr. Shanker Rao Chavan, then
Salveji, Atal Bihari Vajpayeeji. I
think, one single factor i; th. Budget
which was presented. In fact, | rem
ember when I Was coming out after
the passing of the Budget; I was sud
denly called and asked, "Will you
com, in?" I went in and I found there
were observations of MPs on the Bud
get being collected by the Doordarshan.
I was not on the official list. There
were so many other people on the
official 1st who wer, also at the last
minute censored. I went there by sheer
echance. And I hat, to be prophetic.
But two sentences which I said
On that  occasion have, to
my great misfortune, come true. I
said that thi; Budget would end in an
unimaginable  inflation  coupled  with
unimaginable recession, what 1 called
stagnation.  Nobody is more  sorry
than I am that what I said then has
come true, even to a degree more than
what I anticipated. I think instead of
choosing the hard options when the
country has placed overwhelming
confidence in the Government, the
Finance Minister chose options which
have triggered off the price rise. The
ret ‘mpact of this taxation and other
Budget proposals was highly inflation
nary—the decision of increasing the
prices of petrol and Petroleum pro
ducts to the extent of Rs. 2,200 crores,,
—Rs. 800 crores by taxation, Rs. 1,400
crores by price mechanism—increase
of excise duty by Rs. 390 crores in
addition t, the increase in customs
duty of Rs. 835 crores, gave clear
inflationary signals. And [ may tell
you this is not just a blunder, this is
a very, very grave blunder which this
Government has committed. Now, the
studies all over the world have pro
ved, if there is one sector to which
you must look after properly and
which cbntributes the maximum to the
growth i, any region, it is com-
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munication — whether it be by surface, by
road, whether it be by air, whether it be inland
water, ships, whether it be by communication
by telephone, whether it be by any other
telecommunication. What has this Govern-
ment done? This Government has increased
the petrol prices and, then, the diesel prices.
So we have the transport going up. They have
increased the prices of tyres. The Government
has increase” even the telecommunication
Charges; even the postcards and other things
have not been spared, with the result today
you have taken the progress of our country
back by a decade, if not more. I do not know
who has advised the Finance Minister, Prof.
Dandavate, for whom I have the highest
regard and highest affection because he was
my professor. Some-body asked me, "What do
you think of this Budget?" So I said, "Well,
this is not his Budget at all. This is only a
bureaucrat's Budget." And that is why the first
fault for this rise in prices rests with the
Budgetary provisions.

Then I come to the second most

important  aspect  which  has  been
repeatedly  put  against us.  Now,
kindly  consider this. The  yearly
deficit estimated in the Budget is

Rs- 7206 crores. We do not know
whom the Finance Minister or the
Government is trying to fool. In any
event, i am convinced that they fool
themselves in projecting such a deficit.
In ' order to artificially red-
uce " the Budgetary deficit,
the honourable Finance Minister has made ,
ver, meagre provision of Rs. 100 crores to
meet the dearness allowance of the Central
Government  employees.  Perhaps  this
provision is the joke of the year!

AN HON. MEMBER: Of the century! SHRI
MURLIDHAR CHANDRAKANT
BHANDARE- The committed ¢ expenditure
on this head would be much ' more. Even in the
early 'eighties, whe, Venkatramanji was our
Finance Minister, he used to make a lump sum
provision of Rs. 300 crores to meet the
Dearness Allowance liability of the Central
Government emplo-
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yees. I, this way, many of these committed
expenditures have not been shown and the
result is going to be very bad, particularly
with the addition in the petrol bill which, they
say, is because of various factors like the
increase i, the price of crude by the OPEC,
the attack of Kuwait by Iraq and so many
other factors and, therefore, I think that this
budgetary deficit is going to be far more and
because,of this, i ma, say, foolish attempt to
get very cheap popularity, I think, they ar,
going to place themselves in a very very
unenviable position.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): You have got two minute, more
only.

SHRI MURLIDHAR CHANDRA-KANT
BHANDARE. No, no. This is a very very
important subject. How much time has been
given? Everybody has taken much time.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): You see, your allotted time has
been exhausted.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: We are nowhere near the
issue. If you want, I will sit down in two
minutes and I have no objection.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA); No, no.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: If you feel that 1 am talking
something irrelevant, then that is a different
matter.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Please be brief.

_ SHRI MURLIDHAR CHANDRAKANT
BHANDARE. Then I come to the third thing
and | want to expose the hypocrisy of this
Government. Nobody is keener than I am in
observing austerity measures. At all times L.
have said—and I have said this even against
the Congress(I) Government— that there is
always a need for a poor country like ours to
tighten the belt. Of course, nobody listens to
me. But let me now deal with what this value
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based Government i; doing. Kindly see this:
And, Sir, let my friends contradict me here
and now because I am making a Very serious
allegation. There are tw, Ministers here and
let them find out because they are not likely
to be included in what I am saying. Earlier,
apart from the Prime Minister, everybody
including the Cabinet Ministers used *o travel
by commercial srevices. But nowadays— till
recently even the Deputy Prime Minister; of
course, he is not there now—and more than
the Deputy Prime Minister many Cabinet
Ministers travel very frequently by the Air
Force planes.

SHR1 JAGESH DESAI: Yes.

SHR1I MURLIDHAR CHANDRAKANT
BHANDARE: I would like to have the
verification of my statement from the
Minister.

SHRI RAFIQUE ALAM (Bihar): For
foreign travel?

SHR1I MURLIDHAR CHANDRAKANT
BHANDARE: Of course. What shall 1 say?
As has rightly been pointed out by my
esteemed and honourable friend here, Shri
Rafiq Alam, the Government i going on a
spending spree on populist measures.

The loan waiver scheme is going to be a
fiscal piracy which has not benefited anybody
except some cronies of the ruling clique. I
find that a large number of famers *e
suffering and their production has been
affected and no bank loan is available for
productive purposes a the banks are too busy
preparing the list of beneciaries of the loan
write-off scheme! Nonavailability of bank
credit during the sowing season has been
pointed out by almost every speaker who
preceded me and it is going to have a very
bad effect. What has happened is that they
have increased the procurement prices and, in
the process, they have made millions of
consumers suffer.

SHRI JAGESH DESAI: Small farmers
also.
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SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Ther, are many many things
which I want to say here. But i will abide
what you have said because you are sitting
here for the first time but the next time I will
be more adamant.

Now, I will give only one or two instances
and then come to the close of m, speech. It i
because I feel that something is wrong and
that something should be done. Look at the
abolition or the repeal of the Gold Control
Order. Now, it was done with the hope of
reduction of gold prices. And what "has
happened? Gold prices are still increasing,
smuggling is still going on and, what is
worse, a part of the investible resources of the
community would now be legally invested i,
non-productive assets like gold.

f
Sir, i dy not want to talk about foreign
jaunts. Everybody has spoken about that. I do
not know whether a Cabinet meeting in
London—because there so many; quorum
was present-was going to be presided over
by.... (Interruptions).

Sir, the reel problem 1is that this
Government started with the promise—
(it was said by Atalji to curb and
contain the prices—promises a galore.
I learnt it i, m, Law of Contracts.
Sir, do you know how a fraud is
defined in law? Any promise made
without any intention of fulfilling it
is a fraud. And this is what this
Government. The National Front
Government, the NF Government, is
full of frauds. You will not hesitate
to make promises: Right to work

SHRI V. NARAYANASAMY (Pondi
cherry): All of them are frauds.

SHR1 MURLIDHAR CHANDRAKANT
BHANDARE: i do not know. I will not sa,
anything against individual members. I have
the highest respect. But when I come to the
working of the Government, when 1 test their
performance, when I put them to the promises
that they have
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held out to the poor people of this country I
must say that they have perpetrated many
frauds—making, promises without any
intention of fulfilling.

The other day, as many Members
mentioned about Prof. Dandavateji coming o,
the Open House programme somebody asked
about the right to work: How will you make
it? He said: The right to work will be a
Fundamental Right but it will be subject to
reasonable restriction, it Will be subject to
availability of jobs. Now, I have never known
of Fundamental Right to Work depending
upon availability of jobs. Now, this is another
way of not only befooling the people but
really practising a fraud on the people.

Sir, what shall I say? Look at the petrol
fiasco. I returned from my vacation. And they
said: Look, today you cannot go anywhere. I
asked my so, who had come t, pick me up,
why? 'Today all the petrol pumps are closed',
I was told. I said, let me find out. From the
airport, before going home, I went to a petrol
pump. He
said: TIFT ¥ wF- g7 faer "oE
- [ . . -
Afer e go7 3 adl oz waq fasa )|
heard. I did "™ P** *&9* is another thing. The
petrol which was being sold at the rate of Rs.
10 was being sold at Rs. 15 per litre i, black
market.

I do not want to go into other harass-
ments—1, the poor rickshaw pullers, poor
taxi drivers and others on Saturdays and
Sundays.  Therefore, this Government
National Front Govern, ment, has been called
the 'National Failure Government.

let me say, Sir, with all earnestness, with
all humility, that the inflation is the cruelest
form of taxation on the poorest strata of our
society. It hits the hardest because their
incomes are not indexed to the rising prices.
Over three hundred million people living in
poverty go t, bed hungry every night. The rise
which I have read just now

[7 AUG. 1990 ]

Price situation 286
in the country

and which has taken place in a matter of two
months affects them immensely. Potatoes have
gone up from Rs. 3/- to Rs. 4/- a kilo. Also
onions have gone up from Rs. 3/- to Rs. 4/. ,
kilo. Even t'h, rise of one naya paisa results in
greater starvation. What I see around is only
the debris of this Government. why? I have
given the economic reasons which have been
elaborated more brilliantly by m, predecessor.
Why is it that this Government cannot solve
this problem? It is far too busy i, fighting
among themselves. It is far to, busy in sticking
to chair at all costs. What i find today is that
th, people have lost all confidence in this
Government. They also do not want this
Government to fall for one simple reason.
They know that election in our country is a
very very costly proposition and another
election at this juncture will only make our '
poor people poorer. They do not want that.
They also know what is in their interest. What
you have done is that by your policies you
have encouraged all those forces. Look at the
stock exchange market. It clearly shows that
all your distribution system is now in the
hands of the hoarders and in the hands of the
speculators and blackmarketeers. You cannot
do anything' about it.

All i, all, T will end by saying that NF
Government stands for (a) a national flop
government, (b) a national fraudulent
government and (c) a atkmal failure
government. It is a government which cannot
take decisions and a government which will
remain weak at all times. For speaking this
truth, one of them had to pay the supreme
price. Thank you.

DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh): Mr. Vice-Chairman, Sir, I
want to say that the rise in prices is the biggest
issue before the nation. All the people of the
country and the public opinion of the country
must be mobilised to solve this problem. We
must be realistic. We must take oil the issues
in reality. I would like t, tell the Government
that the increase in freight charges and hike
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in petrol prices and all these things had a
cascading effect on the economy. This has to
toe very clearly accepted by the Government.
Whenever there is a cascading effect
everybody wants to take , bite at it. At every
stage, the profiteer is there, the middleman is
ther, and he makes his own profit. Finally, we
have come to a stage where there is a huge
price rise beyond the expectation of the
Government.

I agree with what Atalij has said.

The  manufacturers of  manufactured
goods, instead of having a profit of
20 per cent which is reasonable, are

charging a profit of 500 pe, cent. It is
high time that the Government goes
into th' matter thoroughly.  They
should see to it that nobody can make
a profit of more than 20 per cent. It is
reasonable end accepted by everybody.
And there is the generation of black
money. Now, everybody has accepted,
even the Finance Minister has accept
ed that every year Rs. 40,000 crores
of black money is generated in our
country. And 1 don't think the previ
ous Governments were not at fault.
And the Congress party should not be
angry with me if I say that they were
nursing this all through their regimes.
As Salveji said, economic laws rule,
and this accumulation of black money
has created a parallel economy where
all undesirable eclements have got en
ough of money to plsy with the lives of

the people, to play with the prices.
The hoarders, the blackmarketeers,
speculators are free to play and raise
the prices. They have become a
challenge to the Government. That is
why the Government will have t°

take a very serious view aibout this matter.
And I have been hearing arguments about
subsidies and loan waiver. After all, for years
together, even during the British days also, the
farmers had to suffer because the Lancashire,
the British capital had to increase. After
independence also, the . farmer had to suffer
because the capitalism had to be created in this
country. The backbone of the farmer has
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been broken. And today if a Govern
ment comes forward and says frankly
that the farmers have to be given rel
ief, I think, nobody has got a right to
go against such , statement, Common-
sense tells thi; and the economics also
requires it that if we do not go to the
rescue of th, creator of the wealth,
the farmers, the workers and the arti
sans, the entire economy will collapse.
National Front Government has done
I think, the one good thing that the
National Front Government has done
is thy loan-waiver. But I want the
Government to be strict. I want them
to see that it is implemented immed
iately. Every year Rs. 4000 crores of
black money is beina; generated. So,
you cannot grudge giving concessions
and so also price equalisation and re
munerative prices to the farmers. Let
us not go into the subsidy schemes
and let us not try tq pull down or
pull the legs of the Government be
cause today you feel very happy about
the situation. I also want to tell the
Government that if you want to be
fair to the poor man, to the working
man, to the farme, and the artisan, yon
have to be very strict wtih the tax-
evader, the richman, the people wh°
make super-profits. You cannot mak,
two of these entities happy ,t the same
time. The sooner we will understand
about it, the better. And the nation
alised banks do not come under the
purview of our Parliament. We hear
thousands and thousands of crores of
rupees being written off. Thousands of
crores of rupees are locked up. Small
scale industries are in doldrum; to
day. Lakhs of workers are on the
roads. All these things will add to the
burden in our economic system.

Sir, a situation has come where it
(becomes very difficult for a housewife
to go to the market. Even a Kg. of
edible oil costs Rs. 35 to Rs. 40. No
housewife ever imagined that , day
will com. when they will have to pay
Rs. 35 to Rs. 40 for oil which is a
cooking medium. There is a steady ris, in the
prices of all the items. The price of salt has
also increased. And side by
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side, the prices of all the items t*hich are
required for the daily use are also steadily
increasing. That is why it becomes very
difficult. There has been a tremendous
increase in the prices of vegetables, oils,
pulses, etc. Pulses, for example, are very
necessary for the nation. Without
adequate amount of pulses, the nation
itself will be dwarfed. There has been a
phenomenal rise. Rs. 12-13 per Kg. If ,
man cannot get sufficient amount of dal
fo eat, it becomes very difficult for him to
work.

The same is the case in regard to the
various modes of communications.
The State Governments are also in a
fix. Bus fares have to be raised. In my
State,, there has been an increase of
two to three paise per kilometre
Rightly there has been so much agita
tion. We, Members of Parliament,
are also faced with this problem, of
price rise. The moment we go out, we
have to pay more by. way of taxi and
autorickshaw, fares. The picture is
gloomy in this regard. We ar. expec
ted to save a thousand crores by
thrift. But I do not know whether we
can reach even Rs. 200-300 crores in
spite of our attempt at austerity. We
cannot-do it unless we are very strict.
It wa, right on the part of the Oppo
sition to have said that We must be
very strict and see to it that there is
a saving of 20 per cent in regard to
the consumption of petrol and petrol
eum products. This is very necessary.
In China, we have seen people going
on cycles. I think, som. very very st
ringent measures will have to be
taken by th, Government in thi; dir
ection.

I would say that a national effort is
required. The people will have to be
involved in. combating the. situation.
This I would like to emphasise. I would
also like to point out to the Government,
in this conection, that you cannot allow
the police to have its way. The people are
suffering. When you cannot allow the
police to have its prices should be
controlled, we see
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that they are lathi-charged. Even in Delhi,
this hag happened several times during the
course of the last Session. Instead of
doing this, We should take the assistance
of the people we should take into account
the public opinion, we sould seek the co-
operation of the various organisations and
see to it that the hoarders and the anti-
social elements are combated. Only with
the help of the people, we can find a way
out of the situation.

This problem will have to h, effectively
gone into. Under no circumstances, the
police must be allowed to go and deal
with the very reasonable types of
activities of the politicial parties. Further,
this problem should be placed before the
Inter-State Council and the State
Governments must be actively involved i,
the price control measures.

We must be very firm in regard to the
implementation  of the  Essential
Commodities Act, We have to expand the
public distribution system. We should
remove corruption because corruption is
rampant at all levels. We should take the
people” support and se. to it that the
public distribution system functions
effectively and we are in a position to
reach every nook and corner of the coun-
try. We should also explore the possi-
bility of including drugs, life-saving
drugs, along with.the other items, in th,
public distribution system. Their prices
should be controlled and we should be in
a position to distribute them through the
public distribution system. An effort will
have to ' he made. Some thinking has to
be given to this.

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA); Please conclude.

DR. G. VIJJAYA MOHAN REDDY:
There should be monitoring at the State-
level of the effectiveness of the public
distribution system. The monitoring
sould be very thorough. Wa should take
into confidence the peo-



Short Duration
Discussion on the
[Dr. G. Vijaya Mohan Reddy] pie in the
districts, taluks and villages. We should take
into account their
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sugestions __in combating the price

rise situation. Adulteration is also a
major subject. We will hav, to evolve
simple methods to test samples of

eatables and other commodities like petrol to
see whether there is adulteration. Therefore,
people have to understand the seriousness of
the situation. When the country will have to
defend its integrity ,nd security, when a type
of a military regime has once more come on
our borders threatening our country, I think
price rise should be considered as a task before
every Indian citizen and we shall have to put
all our efforts to combat this price rise.

NA
Tha

THE VICE-CHAIRMAN (DR-
GEN SAIKIA); Shri Rameshwar
kur. Please confine yourself to the
time that is allotted for your party.

ot (. smw (fA817)
FAFATETA QAR I H REWE E
St feafr & 3@ o gw FdAT AW
famee e v & | SfEaMEE ﬂ;ﬁm
q¥ HATHIT %47 BT WEAE A I
@t g wianEy qIAET W a-ﬂ
Tig AF0 ¥ AW, 337 AT H 2T
TiH HEG W, w7 AT 96q g7
Cagrdt del § ovgA W awiieiEy,
afna #H7 THT AT waE r'r T,
- widT g4 F e =r L 1'%"-*‘1
A UH T A ﬂ‘f* o
wianta o wEe fag & qiaagr S
q @gi 1% 3w 4T nadidfs § e
YITT HIA H o3 viedla ®Hueql §
= ¥ 74 77 fa=we gva wifge,
i § U w H wayA E o wad
L& mdl g™ qiET # v owand %
W& W AW FEr 3 e
SradMaRT FEgEt # amis e
6 g W ro Afaws & 459fana
R i qET T -«1'Tv='s' TRT TET 97
- fafen 8T & ww § aufqiag
AT 3 Apae §iT aw F
WA b gl A adw A E
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oE A THFT T fwm FTEgier
fey w1 &, 7 THE §F HEFA
ady fwefr &, @ o A wqq @
1mqmwrrar AR WA 7
s & Al faast saw i 7y feafy
i g waa 20w oftew AT S
ERRIUTE S U g WAl HaET
A W IqaET F27 21 TE S FAl
FIRAT & A1 AW qreq AT 4T @
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T 39 ¥ i fy= g @ A
g7 97 4g 3 [ wWamE ¥ W
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ot ®1 ag AT T wigarw g fx
g WEATE TA JATT AR SEl ¥
40 &2l § AV @z gEdt 3t @i
i | ENAT Hedm  #aT Agl
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TEEl A7 7§ agr e avarr
SHEEAC IRl I C A T T
AT AT H A7 AT Vi@ et
qegnv foq @izg & 3 §, %
qmweEs ®oag %@ war 4 ogw
4E AEATE TES &1 0GW TaTH 47 W
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A 97 fqaEm :37
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AT WEM & g NS ;A AT,
e o= 7 1 asre qroor far, 3%
(asr m@ 1 aisgdr s 7 7,
AT § (@ar 47, ag 9z a1 frzge
TGE AT T HIHT WEME VAT
FOAEA F OHGT NEFT A T &
TIH TR AT |

AT 42 97 ¥ T9¥ 44 I
TZ,TFEM AT WX CATAT § FFT AW
Zam fam @1 T gve § g
TAT, WIT, H A AAA § 1w Fwe
F a7 fagaw 1 a & @@ @,
AN ¥ A% AV G H KAS 439
AT WL AT & LEAl g Wt

=g faor w& & & @@ fra g



293 Short Duration
Discussion on the

fo sz & 27 wows agEi F
nedt & afg gfoz, 4w o fadr
art &, I s A(E gE g A
qat faf & w1z ¥, A
fefr & we afay wer 7 afz
B E

Al TR FAY W oqEr A5 _IWIT
F oA #, sm‘ra qer ¥ Fuy faw
wEr 29 A1 wE agwi 7 A7 ene
e fam o 8% ga T 912
EY Jd-s7q0qT § WY FT HIFT T
A STTEGT AT F1, TE AT
SUNIRC NN S A E A E B
ZrL FUT TOF A7 AiE w7 feafs
g1, & IR JEHT HE AT A
87 gMT #77T w0y fagull =w 97
I \/F H 17 FHT AE TAC
i AT F EY § FAT 9EAT ¥
ag A g WO Hdl A% FIRT
T AT R AT T F

=5

7z St AIHAT F FT ATET——
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77T 131 Q,?q"#aaaar aan Z %
ag Wt feafy g2, zxam 7@ anew 2
fa ot gmdr wifam  w=a0, wifew
sFear ST ARAHT ¥ HAA g5
¥ HAAT A AHSAT E E AT
s a7 Fwr wr oaifad fv:rfq
sk wg g W 3R wA af faw
oA A oA oW wE g ow
mivat faar wai & i \‘ﬂ"T AVSAT
qrSAr AT, Fawr fZar o6y it
foreet astg, % T A 1 AT A
sqTEGT ‘# sfwat #rf & AT a6l
7 owtd g, ggdr g B i
ATHAT AT a:n*.;‘ q, Y 7T AT AT
sarg fear sroa |

A At g fm zaq gerEr
qrarr ¥ oadeamesr s o g,
3z AT A ArRAT E, q¢ A
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=g frar fn 2w s For #0
afas @AF=r, AT W HAAwE
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ey =y gy fatuy wd-aaney,
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THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA); At 5-00 o'clock the
Prime Minister iy to make a statement.
Therefore, please try to conclude.

SHRI RAMESHWAR THAKUR; If
you want, I can stop now. But I have to
say so many things.

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): Cover your points.

SHRI RAMESHWAR THAKUR; I
have , number of suggestions. The
Minister hag asked for suggestions. I am
giving analysis now.

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA); You cover the points.

SHRI RAMESHWAR THAKUR; I am
on the point of how this occurred. I want
to say how it could be removed. I have a
number of suggestions to make. Kindly
give me time tomorrow or after this
statement.

st da fy ntaw ( saT w3w:
agw" g SAET wIw e agifs
T 99 97 HIOW AT ar 7 g7 97
AT qmaT HT g9y aqiE
gmr. . . (suEaw)

ot TRYET STET ¢ ol W
qE AT, S wTO9 @rgl g,
FaW A T WIE

THE VICE-CHAIRMAN ,DR NA-
GEN SAIKIA): What I am saying is that
.the Prime Minister is making a
statements Briefly you make your points;
Try to be brief The question is how it
started . W° bad a very good economy
and it was doing well. W® had a very
good production in agriculture and in
indus,, try. Outlay wag also very good.'
Then suddenly all the prices have gone

up.
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In this connection I would like to men
tion that there had been a cascading
effect of the Budget proposals On acc-
ount of more expensive transport, freight,
postage, communications, iron and steel,
aluminium and other things. A a result
cost of production of the things went up.
Therefore, the prices have gone up after
the Budget proposals, it has been
explained by the hon. Finance Minister
that the effect of transport is 0.5 per cent
only. I had Ibeen to my village and I
found that the bus charges which were
Rs. 3/-only, have been raised to Rs. 5/-.
Everywhere it is like this. Then how can
it be 0.5 per cent? Therefore, the first and
foremost reason for the price rise is the
Budget proposals. We have seen the
effect. We have also seen that in spite of
the best efforts, it has not been possible
for the Government to contain prices. So,
the prices are going up day by day, week
by week and month by month. Therefore,
some more basic remedies are required
and we may have to go into those aspects
which will certainly help in containing
the prices, because they have arisen pri-
marily because of the Budget proposals.
Of course, it is in the background of the
deficit financing in the past, that they
have proposed to contain it in this
Budget, but we hav, also to see what
other steps ar, necessary to ensure that
the prices, which have gone up and have
their effect all around are reduced and we
are in a position to bring them at a level
which is tearable and the common people
are in a position to have an access to
them and are not faced with the hardships
which they are facing, today. In this
connection I have got a number of
suggestions to make. If you want me to
continue, I will continue otherwise after
the statement of the Prime Minister I may
be allowed to continue.

(The Deputy Chairman in the Chair)

Firstly, we have to see whether there is
a paucity in the availability of the
essential commodities. Are  they
available in the market? If not,
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wnat is the position of their domestic
production and what is the position of the
distribution channels in the rural areas?
Therefore, we have to go to the basic
reasons. First, in regard fo each and
every item for which there is a price rise,
we must see the position of the supply
first. I say this because in the market
ultimately the demand and the supply
factors are the most important ones. We
must know what is the supply position
and how their supply position is going to
be improved. Is the supply position of
certain articles sufficient? And if not, is
the Government thinking of importing
these materials?

If so, what is the Govern-5 P.M.
ment policy in this regard

keeping in view the constraint
of foreign exchange that the Government
has got Madam, I want to make a
number of suggestions..

THE DEPUTY CHAIRMAN: There
is a statement at 5 O'clock.

SHRI RAMESHWAR THAKUR:
Then, Madam, I will speak tomorrow.

THE DEPUTY CHAIRMAN: You
can speak tomorrow.

THE LEADER OF THE OPPOSI-
TION (SHRI P. SHIV SHANKER):
Madam Deputy Chairman, the subject on
which the hon. Prime Minister is going to
make a statement is of very great
consequence and many of us are
interested with reference to the Mandal
Commission report itself. Nobody can
minimise its importance in any form...
(Interruptions).. .1 am saying nobody
need minimise its importance.
(Interruptions).,.

THE DEPUTY CHAIRMAN: Let him
speak.

SHRI P. SHIV SHANKER: The
submisiion that I am making is that it Is
not that urgent.

THE MINISTER OF INFORMATION

AND BROADCASTING AND i

[ 7 AUG. 1990 ]

Price situation 300

in the country

PARLIAMENTARY AFFAIRS (SHRI
P. UPENDRA): Howdo yousay

that? ...

SHRI P. SHIV SHANKER: We are only
requestng that because so far as today's
business is concerned, it has been fixed
from 11 to 5 O'clock. On the very first
day we would not like it to extend
beyond that. There is some emotional
feeling on our people. The Prime
Minister can make this statement
tomorrow at 12 o'clock and we would
also like to seek clarifications as well. 1
am only submitting.

SOME HON. MEMBERS: No.

SHRI P. SHIV SHANKER: What is
dear friends, I am equally interested.

SHRI S. JAIPAL REDDY (Andhra
Pradesh): You are not interested.

SHRI P. SHIV SHANKER: What is it
that you are talking about? (Inter-
ruptions)

THE DEPUTY CHAIRMAN: Let him
finish. Take your seats.

SHRI P. SHIV SHANKEB: Therefore,
quite a large number of friends from this
side are emotionally agitated that on the
first day w, should not exceed 5 o'clock...
(Interruptions) 1 am saying as it is not as
though that the statement must be made
only today. It could as well be equally
made tomorrow. There is no difficulty
about it. I appeal to the Prime Minister
and the Treasury Benches that this matter
be taken up tomorrow at 12 O'clock.
((Interruptions)

THE DEPUTY CHAHtMAN: Let
the Leader of the Hoase speak. 1 will
allow you.

*ft g o Ferg wgaathear

g% warar  gevfere ¥ v faez ?
# o o A & ewlmwr T
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